Annexure-7
Tamra Dhatu Udyog Private Limited
Date of commencement of CIRP : 25.05.2022
List of Creditors (Version 1.0) drawn as on 15.06.2022
List of Operational Creditors (Government dues)

Amount in ?i

Details of Claimant Details of claim received Details of claim Admitted Amount of
any mutual . 2
A f cl 2
sI.No % of voting Amount of duss, Wat Amount o.f clal'ms mount o' claim Remarks, if any
Bateit Amount of Claim Whether related et i contingent claims e under verification not admitted
Department Government . Amount Claimed ’ Nature of Claim . mey
Receipt admitted party? CoC, if off
applicable
i D T :
1 [ACITTDS Circle 3(2),  [Central 08.06.2022 | T 32,03,680.00 | x 32,03,680.00 | DEM2nd on Traces No : z L L - = - | Fully Admitted
Kolkata Government Website

Commissioner of

Commercial Taxes, diund
. Demand under
Directorate of

2 i 08.06.2022 | X 5,89,49,954.00 | 2 2,12,650.00 | WBVAT, CST and No - X 4,39,47,520.00 - E§ 83,49,313.00| X 64,40,471.65| Refer Remark 1
Commercial Taxes,

Government of West R
Bengal State Government
3 |Employee Provident Central 08.06.2022 | = 97,259.00 | % 97,259.00 Demand under 148 No ) g R z _ z y S = Fully Admitted
Fund Organisation Government &7Q
I ..
4 [|Employees State Central 08.06.2022 | = 65,054.00 | 2 65,054.00 Demanfi fc'>r_ nterest No ) z by z I g o z z Fully Admitted
Insurance Corporation  |Government Liability
Total X 6,23,15,947.00 | *  35,78,643.00 X 4,39,47,520.00 | X - ] X 8349,313.00 | X 64,40,471.65

Note

1 The claim amounting to Rs.4,39,47,520 pursuant to the pending litigations has been kept under contingent claim. Pending clarification on the amount of Rs.83,49,313/- it has been kept under verification. The same would be verified once the
required documents/clarifications are provided by the claimant. An amount of Rs. 64,40,471 has not been admitted on account of demand already paid/adjusted/settled in settelment scheme.
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